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(c) whether this . restviction hes
been imposed on the citizens of all
the Commonwealth countrissy

The Minister of External Affales
(8hri .M., C. Chagia): (a) and (b).
Entry  Certificates as ascertained
from the Govemment of UK. are
normally issued to the following
elaases of persons:—

(1) bonafide gtudents;
(2) casual visitors;

(3) parents, wives and children
of persons residing in the UK,

Detailed information is available in &

monwealth Immigrants Act, 1962,
(c) Yes, Sir.

Broadcast by Former Union Minister
of Home Affairs

*438. Shri 8. M. Banerjee:
Shri Madhu Limaye:
Bhri Yashpal Singh:
Shri 8. C. Samanta:

Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether it is a fact that an ex-
Home Minister, Shri Gulzari Lal
Nanda while making a broadcast after
the Chinese aggression mentioned the
name of the Left Communist Party;

(b) if so, the reason why this was
sllowed by the Station Director; and

(¢) the action taken against the
Station Director?

The Minister of Informstion and
Broadoasting (8hri K. K. Shah): (a)
Yes, Bir. A copy of Shri Gulzari Lal
Nanda's broadcast on January 1, 1085,
is laid on the Table of the House.
{Placed in Library. See No, LT-604/
a7]. ¢

(b) The resson that the Minds-
tar was Government's
decision sbout the of members
of the Left Party.

(c) No action was called for
against the officer concerned aa the
Minister’s speech was intended 1o
explain Government’s action.

Seminar on Decumentary Films

*440. Shri K. Haldar: Wil the
Minister of Information and Broad-
casting be pleased to state:

(a) whether the seminar held
recently in Delhi on ‘the role of docu-
mentary films in npational develop-
ment' recommended structural reorga-
nisation of the Films Division of the
Government of India on the model of
the Canadian National Film Board;

(b) if s0, whether Government have
examined this recommendation; and

(c) the action taken thereon®

The Minister of Information and
Broadcasting (Shri K. K. Shah): (a)
Yes, Sir.

(b) The matter is under considera-
tion.

{¢) Does not arise till a decision is
taken on the recommendations.

(2) whether Government has in-
formation about China’s preparations
to test her first Intercontinental Bal-
listic. Missile;

(b) whether any protest has been
lodged with the United Nations and/
or with Chine over the consequences
of this explosion; and



(b) No, Sir.

(c) The Government are
alive to the implications of this
development.

West Asian Crisls

(a) whether it is a fact that some
of the U.S.S.R. warships have alrsady
entered the sea of U.AR. and some
more are expected to follow them;

(b) if so, whether it is also a fact

pushing the world towards the out-
break of a world war: and

mtowlﬂthemblmandtobﬂn;

(b) No, Sir.

() We have not offered mediation.
‘The Govermment of India's Represen-
tative in the Security Council has
been engaged in discussions and con-
sultations with the Security Counicl
members and others with a3 view to
the establishment of peace in West
Asia. These efforts have resulted in
a suitable resolution being adopted by

(a) whether attention of
ment has been drawn to the fact that
Indonesian fleet is to hold
joint naval exercises with Pa
the Indian Ocean;

{b) i s0, whether it will not pose
threat to the security of the

(e) the steps taken to safeguard
the interests of our country; and

(d) whether any protest has been
lodged with the countries concerned?

The Minister of External Affalrs
(Shri M. C. Chagla): (a) Yes, Sir. We
have seen reports to this effect,

i

)

(b) and (c). We are studying this
matter carefully to see if the nature
of these reported exercises is such
that they will increase the threat
posed by the Pakistan Navy to the
security of India. If the exercises are
of such g nature, necessary measures
will be taken to protect our interesis.

(d) No, Sir.

U.S. Equipment for Defence
Factories

*444. Shri Indrajit Gupta: Wil
the Minister of Defence be plessed
to state:

(a)MuthaU&Gmt‘t
latest policy decision regarding
wummﬂmw
ment also covers equipment for
Indian Defence Factories; and

{b) if »o, whaether the Ambajhari
explosives plant will not be supplied
by the Americans us per their earlisr
commitments?

The Minister of Defenty (Shri
Swaran fingh): (a) Indicationg are
that the U.S. Governmant's lstest
policy, decizion applies also to eguip-
ment for Defency Factories.





